
TO BE "'PUBL1'S HEb' IN THE GAZETTE OF INOIA EX~rRAORDI~yr'PA~T'-II " 
SECTION 3, SUB-SECTION (ii) DATED THE I~T~RCH , 1998 

Government of ~ndia 
Ministry of Finance 

(Department of Revenue) 

"-
New Delhi thel~ March, 1998 

NOTIFICATION 

5.0. (E) ,- Whereas by notification number S.O.973(E) dated the 14th 
December, 1995 issued under sub- sec tion (1) r ead with clause (b) of the 
Explanat i o n to sec tion 35AC of the Income-tax ' Act . 1961 (43 of 1951) , t he 
Central Government had specified at serial numbe-r 13, Running of fre"! m'!dical 
aid services at NaIDA o f Kailash Chari table Trust, C~ 320, Sector -I S, 
NOIDA -201 30 1 as an eligible pro ject or scheme for a period of three years 
beginning with asseSsment year 1996-97; 

AND WHEREAS t he said project or scheme is .likely to extend beyond three 
years; 

AND WHEREAS the National Committee, being satisfied that the said 
pro j ect or scheme is being executed properly, made a further recommendat ion 
un der sub-rule (5) of rule 11M of the I ncome-tax Ru l es , 1 962 f or specifyi ng 
the said project or scheme for a fUrther period of three years and enhancing 
the approved cost to rupees seventy five lakhs only; 

NOW . THEREFORE . the Central Government ~ in exercise of t he powers 
conferred by sub - section (1) read with clause (b) of the Explanat i on to 
section 35AC of the Income-tax Act, 1961 (43 0:: 1961), hereby specifies t he 
scheme or projec t o f Running of free medical aid services at NOIDA o f Kai lash 
Charitabl e Trust, C- 320, Sec t or- l 9, NOIDA - 20l30l , at the es~imated cos t o f 
rupees seventy f i ve lakhs o nly as an eligible project or scheme f or a f urther 
period of three assessment years commencing from assessment year 1999-2000. 

No . \·tS5""" 
F.No. NC-9/98 

( V.K. SEHGAL 
Deputy Secret~ry to the Government of India 
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